
Company : CourtKutchehry
Website : www.courtkutchehry.com
Printed For :
Date : 18/08/2026

(2022) 06 TDSAT CK 0007

In the Telecom Disputes Settlement And Appellate Tribunal

Case No : Broadcasting Petition No. 74 Of 2021

Sss Cable Network APPELLANT

Vs

Andhra Pradesh State Fibernet Limited RESPONDENT

Date of Decision : 02-06-2022

Acts Referred:

Citation : (2022) 06 TDSAT CK 0007

Hon'ble Judges : Biresh Kumar, Registrar

Bench : Single Bench

Advocate : Aditya Krishna, R. Krishna Murthi

Judgement

Draft issues have been filed on behalf of the parties which are available on record
of the case. Heard the learned counsels appearing on behalf of the parties and
perused the record of the case. In the light of the material available on record of
the case, the following issues are settled:

ISSUES

1. Whether the instant petition is maintainable in its present form ?

2. Whether the Respondent has breached the tripartite agreement dated
9.11.2017 ?

3. Whether the Respondent has disconnected / deactivated the signals to the
LCOs / LMOs and / or the customers who are taking signals from the Petitioner
breaching the Interconnect Regulations, 2017 and the Quality of Service
Regulations, 2017 ?

4. Whether the Petitioner is entitled to recovery of an amount of Rs.5,73,104/-
from the Respondent towards its share as an MSO for the period from 30.9.2017
to 14.12.2020 ?

5. Whether the Petitioner is entitled to interest over the above amount @ 18%
p.a. from the date it  became due and payable till its actual realization ?
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6. Whether the Petitioner is entitled to any other relief / reliefs ?

Six weeks time is prayed and allowed to the Petitioner for filing their evidence
affidavits. The Respondent may file its evidence affidavits within six weeks
thereafter. Let the matter be listed on 2nd September, 2022 for directions.
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